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LOK SABHA SECRETARIAT
NOTIFICATION
New Delhi, the 20th April, 2026

F. No. 37/1/(VII)/2026/T.— The following order by the President dated the 20th April, 2026
is published for general information:-

“In exercise of the powers conferred upon me by sub-clause (a) of clause (2) of article 85
of the Constitution, I hereby prorogue the Lok Sabha.

April 20, 2026 Droupadi Murmu,
PRESIDENT”

UTPAL KUMAR SINGH, Secy. General
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